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Steps to Prevent Flaring Up of' 
Natural Gas 

78. SHRI P.M. -SAYEED : Will the 
Minister of PETROLEUM AND 
NATURAL GAS be pleased to state : 
(a) whether Government have estimated 
the qu10tum of natural gas being flared 
up at different places in India and if so, 
the details thereof indicating reasons 

· therefor; 

(h) the stt>ps Government propose to 
tnke to prevent flare up; 

(c) whether it is a fact that tne produc-
tion of . natural gas is expecttd to 
become double the existing produltion by 
he end of the Seventh Plan; and 

-(d) whether Government propose to 
revise the price of natural gas downward 
for the consumers and if so, when '! 

THE MJ 'I: ISTER OF STATE OF 
THE MINISTRY OF PETROLEUM 
AND NATURAL GAS AND MINIS-
TER. OF ST'\TE IN THE MIN.JS fkY 
OF FINANCE (SHRI BRAHMA DUTT): 
<a) and· (b) In I 985-86, an cstimattid 
quantity of about 3 120 million cubic 
metres of gas wns flared. · Gas fl.lring 
occurs due to variouo; reasons and the 
following steps are being taken to reduce 
this : 

Additional compression facilities are 
being provided in the w~stcrn 
Offshore region. 

Plans are being made for getnering 
small quantities of a~sl)eiated natural 
gas. which is being flared in isolated 

. fields in Gujarat region. 

In the Eastern region. ONGC and 
OIL have committed gas to new 
consumers. 

GAIL have also undertaken a study 
on connecting various oil fields in 
Assam by a network of pipelines to 
form a grid. 

Fall back consumers are being deve. 
loped to utilise gas when regular 
consumers fail to lift committed 
quantities. 

(c) It is expected that by the end of 
1he Seventh Plan the production of naturaJ 
gas would be about 40 M MCMD. 

(d) No. Sir. 

[Translat1011 J 
Difficulty in Running Rice Mills in 

Punjab 

79. SHRI .BALWANT SINGH 
RAMOOWALJA : Will the Minister of 
FOOD AND C1VIL SUPPLIES be plea-
st:d to state : 

(a) whether it i~ a fad that the Asso-
ciation of Rice Mill Owners in Punjab has 
exprc~sed its inability to run its mills, 

(b) if so, the reasons therefor; and 

(c) the steps taken by Government in 
this regard ? 

THB MINISTER OF STATE IN THE 
MINISTRY OF FOOO ANO CIVJL 
SUPPL JES (SH Rf GHULAM NABl 
AZAD) : (a) and (h) A representation 
has been received from the Punjab R•ce 
Millers Association staling that they are 
suffering losses o~ account of low rates of 
paddy milling and driage and that they 
might be compelled to close down their 
operations. 

(!'I) The rates for custom milling of 
paddy and ddage are settled by che public 
procuring agencies, including the Food 
Corporation of India, directly with th~ 
m;Jlers according to their best cormru:rcial 
judgement, 

[Eng/i3h] 
Industries Working to Jes! than 

50 per cent C.ipacity 

~o. SHRT AKHTAR HASAN: wm 
the Minister of INDUSTRY be pleased 
to state : 
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(a) whether jt is a fact that there is a 
marked increase in the number of the 
letters of intent issued du.ring the recent 
plst as compared to the correspondipg 
period in last Y.ear and also in their con-
version into industrial licences; 

(b) if so, whether it is also a fact 
that inspite of this ri-;ing trend in expan· 
!!ion and investment, many and important 
indu~tries are .worr.iag to Jess than 50% 
of their capacities; and 

(c) if so, what ails our industrial 
p.::licy to aJlow to this trend when the 
country is in the grip of demand re-
eession ? 

THE MINISTER OF STATE JN THE 
DEP<\RTMENl' OF lNOUSTRJAL 
DEVELOPMENT JN THE MINISfRY 
OF INDUSTRY (SHRI M. ARUNA-
CHALAM) : (a) Industrial approvals 
accorded by way of grant or Jetcers of 
intent and registrarion Jeuers pertaining 
to de-licen~e 1 industries registered subs-
tantial increase. during 198 6 as compared 
to 1985. · A'I m<tny as 1130 letters of 
intent and 2 8 7 regi•trat10n letters were· 
issued by the secretariat for Industrial 
Ap'lroval~ durin2 19~.; aci c•>mparcd to 
145 7 letters of intent and l 167 regis-
tration letterc; is·ued during 1985. There 
has also bel'n an inc•ease in the conversion 
of letters of inknt' into industrial licences 
in 1986 as compared to the previous 
:vear, In 198'6, 5'.J6 letters of intent 
were co•werted into indmtri:ll licer1ces as 
against 432 during 1985, 

(h) and (c) Capacity u1ilisation has 
bt"en low in certain in<.iustri1;!1 due to 
factors, such as, infrastructural and raw 
material con~t1 tiints, JcmunJ botuc11t:cks, 
adverse industrial relations, inadequate 
technolo~ical urgradation, etc. To 
improve c:.iracity uti'isation, the Govern-
ment have been faying emphasis on 

moderni<iation irwPstment in balahcing 
equipment and technological upgradation. 
Higher capacity utilisation is also being 
secured through industrial licensing and 
import policks as well as through mone-
tary 1md fiscal measures and improvement 
in infrastructure. There is no evidence 

to show thel the country ia in the arip of 
any general demand recession. 

·worklna of Cement Units 

SJ. SHRI SATYENDRA NARAYAN 
SINHA: 

SHRI SANAT KUMAR MAN· 
DAL: 

Will the Minister of INDUSTRY be 
pleased to state : 

(a) whether the attention of PGovcrn· 
ment has "'been drawn to the unsatisfactory 
working of cement units set up since 
198 2 Jeading to their inabili1y to raise 
fresh capital for further capacity; 

(b) if so, whether any study has been 
made about the cases responsible for this 
position; and 

(c) the outcome thereof and step5 
taken or contemplated ? 

THE MINISTER OF STATE IN 'IHE 
DEPARTMENT OF INDUSTRIAL 
l~EVELOPMENT IN THE MJNLSTRY 
OF IN.DUSTRY (SHRI M. ARUNA-
CHALAM) : (a) Representations have 
been recPived from the Cement Manu-
facturer:;' Associativn as \\<t:ll as some 
individual ~nits about the financial pro-
blems f-iced by such unit.;. How.:ver, no 
specific report hu been rccdved about 
the inabi1lity to raise fresh capital for 
future capacity by such units. 

(h) and (c) The positinn has b~en 

f'Xamined t-y the Government and follow• 
ing i-chefs have already been given :-

(i) Levy ob1igation of alJ new uni1s 
hal> been reduced from 40<y0 to 
3 Oo/0 of actual production with 
rffc ct from I_, th December, 198 6. 
Tl-ii" will help in generating addi-
ti.>nal funds from the sale of 
larger quantity under non-levy 
category. 

(ii) Retentinn price for Jevy cement 
has been increased by Rs. 24.50 




